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Supplementary Affidavit on behalf of Jharkhand

State Pollution Control Board in compliance of

the order dated 16.07.2025

LAVLESH KUMAR SHAHI

as..
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son of
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ENKIRONMENTAL ENGINEER at Jharkhand

posted

State

68/72llution Control Board, Ranchi and am duly authorizedRANCh
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to swear this affidavit and do here by solemnly state

and affirm as follows: -

1. That, at present, I am working and posted as

Emiiromiantal Engineer at, Jharkhand State

Pollution Control Board, Ranchi and as such, I am

well acquainted with all the facts and circumstances

of this case.

2.

3.

That, I have gone through the order dated

16/07/2025 passed by the Hon'ble National Green

Tribunal, Eastern Zone Bench, Kolkata and have

understood the contents therein.

That, I have been authorized to swear this affidavit

by the Competent Authority. Further, it is stated

that I have gone through the relevant files and

records in the present case.

That, it is humbly stated and submitted that the

Hon'ble Tribunal vide Order dated July 16, 2025 was

pleased to allow the answering respondent to file

additional counter affidavit.

5. That, it is humbly stated and submitted that

NARA
ordingly, in compliance of the aforesaid

NOTAR
Y

RANC
H

3

Ranch
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order/direction, Member Secretary, Jharkhand State

Pollution Control Board requested the Deputy

Commissioners of Ranchi, Dhanbad, Bokaro, Giridih,

Latehar, Palamu, Chatra, Hazaribagh, Ramgarh, Gumla,

Garhwa & Koderma to provide the details of the

accused Persons involved in illegal sand mining,

volume of sand transported illegally and other

relevant details so that Environmental Compensation

against the violators can be computed. It is further

stated that the Deputy Commissioner, Palamu provided

the information and accordingly the amount of

environmental compensation (EC) was calculated and

calculation chart was placed on the record earlier

vide Board's affidavit dated 06/08/2025.

6.That, it is humbly stated and submitted that the

Deputy Commissioner, Garhwa vide letter no. 937

dated 19/09/2025 provided the information regarding

enclosing a detailed list of 297 cases containing

the name of accused persons involved in illegal sand

mining, storage and transportation of sand and the

details of the Vehicles used in the transportation

A
N 
H
A

ALESHNARP illegally mined sand.NOT
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B
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7. That, it is further

Photocopy of letter no.937

dated 19/09/2025 of Deputy

Commissioner, Garhwa with

enclosed List is annexed &

marked as Annexure-A.

stated and submitted that Deputy

Commissioner, Gumla vide letter no. 837 dated

25/07/2025 provided the information enclosing a

detailed list of 100 cases regarding the name of

accused persons involved in illegal sand mining,

storage and transportation of sand and the details

of the Vehicles used in the transportation of

illegally mined sand.

Photocopy of letter no.837

dated 25/07/2025 of

Commissioner, Gumla

Deputy

with

enclosed list is annexed &

marked as Annexure-B.

8. That, it is humbly stated and submitted that the

District Mining Officer, Dhanbad vide letter no.

1357dated 13/08/2025 provided the information

NOTARPdarding enclosing a detailed list of 104 cases

NAR

RANCHT

Reg. Ne.

AAB 22/8

5
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containing the name of accused persons involved in

illegal sand mining, storage and transportation of

sand and the details of the Vehicles used in the

transportation of illegally mined sand.

Photocopy of letter no. 1357

dated 30/08/2025 of District

Mining Officer, Dhanbad with

enclosed list is annexed &

marked as Annexure-C.

9.That, it is further stated and submitted that the

District Mining Officer, Chatra vide letter no. 825

dated 02/07/2025 also provided the information

enclosing a detailed list of 57 cases in the year

2022-23 and 187 cases in the year 2023-24 regarding

the name of accused persons involved in illegal sand

mining, storage and transportation of sand and the

details of the Vehicles used in the transportation

of illegally mined sand.

NARAYAN
NOTARY

RANCHI

Re No

A 22/89

Photocopy of letter no. 825

dated 02/07/2025 of District

Mining Officer, Chatra with

6
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11

enclosed list is annexed &

marked as Annexure-D.

That, it is humbly stated and submitted that the

said Reports were made available to the Shri Ashok

Kumar Yadav, Officer on Special Duty, Jharkhand

State Pollution Control Board, for computation of

Environmental Compensation (EC).

That, it is humbly stated and submitted that the

Environmental Compensation was calculated against

the accused/owners of vehicles named in the said

list as mentioned in the aforesaid reports in

accordance with the methodology (Approach-2) adopted

in paragraph 12 of the Order dated 26/02/2021 passed

in O.A. No.360 of 2015 with other 0.A.s by the

Hon'ble NGT, Principal Bench, New Delhi. The

specimen calculation is being reproduced below in

brief as follows:-

NOTARY

RANCHI

Re

22/

Environment Compensation Calculation: (Approach 2)

NPV = PV -D

where PV = Present value of foregone Ecological Values

(@ 5% discount rate and over 5 years)

D= Market value of illegally mined material

ב

7
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(Considering market value of illegal mined sand D=Rs.4000/per Tractor)

Annual value of forgone ecological values per Tractor=D*RF

where RF is the Risk Factor (RF=1 in case of severe Risk Level)

D*RF = Rs. 4000.00 x 1= Rs. 4000

5

PV= (4000)/(1+0.05)
t=1

=4000/(1+ 0.c5) + 4000/(1+0.05) +4000/(1+0.05) +4000/(1+ c.05)* + 4000/(1+0.05

= Rs. 17320.00 per tractor (=100cuft per Tractor)

Total compensation:

NPV = PV – D = 17320 -4000 = Rs.13320 per tractor (Tractor capacity 100cuft)

12. That, it is humbly stated and submitted that

accordingly the amount of Environmental Compensation

(EC) calculated against the named accused persons

for which calculation chart was submitted by Shri

Ashok Kumar Yadav, Officer on Special Duty of JSPCB.

Photocopy of calculation

charts showing environmental

compensation are annexed and

marked

E (Series).

as Annexure-

M
I
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